FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BRAHMAPUTRA ROLLING
MILLS PRIVATE LIMITED

Si. |PARTICULARS DETAILS

No.
1. |Name of corporate debtor Brahmaputra Rolling Mills Private Limited
2. |Date of incorporation of corporate debtor 29/11/2012

3. | Authority under which corporate debtor is Registrar of Companies, Shillong

incorporated / registered

4. | Corporate Identity No. / Limited Liability U27100AS2012PTCO11354
Identification No.of corporate debtor

5. | Address of the registered office and principal Room No 19, Zf‘d floor_\/rindavan market, S J
office it wny) of corporitelehias road,Athgaon Guwahati-781001 Assam

6. | Date of closure of Insolvency Resolution 13" October, 2023
Process

7. | Liquidation commencement date of 13" October, 2023
corporate debtor

8. |Name and registration number of the Meena Sureka
insolvency professional acting as liquidator |IBBI/IPA-001/1P-P01422/2018-2019/12163

9. | Address and e-mail of the liquidator, as Central Plaza, 6" Floor, Room No. H, 41, B. B.
registered with the Board .Ganguly Street, Kolkatz.l— 700 012, West Bengal

ipmeenasureka@gmail.com
10. | Address and e-mail to be used for Central Plaza, 6" Floor, Room No. H, 41, B. B.

correspondence with the liquidator

Ganguly Street, Kolkata- 700 012, West Bengal
cirp.brmpl@gmail.com

11.

Last date for submission of claims

12/11/2023

Notice is hereby given that the National Company Law Tribunal, Guwahati Bench has ordered the
commencement of liquidation of Brahmaputra Rolling Mills Private Limited on 13" October

2023.

The stakeholders of Brahmaputra Rolling Mills Private Limited are hereby called upon to submit
their claims with proof on or before 12™ November, 2023, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Date: 16/10/2023

Place: Kolkata

hﬂw Avndles

Meena Sureka

Liquidator of Brahmaputra Rolling Mills Private Limited
Regn. No.: IBBI/IPA-001/1P-P01422/2018-2019/12163

AFA Valid upto 13.12.2023
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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BRAHMAPUTRA ROLLING MILLS PRIVATE LIMITED

E PARTICULARS DETAILS
1

Name of corporate debtor BRAHMAPUTRA ROLLING MILLS PRIVATE
LIMITED

Date ofincorporation of corporate debtor 29/11/2012

Authority under which corporate debtor is|Registrar of Companies, Shillong

incorporated / registered
4. |Corporate Identity No. / Limited Liability|U27100AS2012PTC011354
Identification No. of corporate debtor
5. |Address of the registered office and principal|Room No 19, 2nd floor, Vrindavan Market, S J Road,
office (ifany) of corporate debtor Athgaon, Guwahati-781001, Assam

e

6. |Date of closure of Insolvency Resolution Process| 13th October, 2023

7. |Liquidation commencement date of corporate|13th October, 2023
debtor

8. |Name and registration number of the insolvency|Meena Sureka
professional acting as liquidator IBBI/IPA-001/IP-P01422/2018-2019/12163

9. [Address and e-mail of the liquidator, as|Central Plaza, 6th Floor, Room No. H, 41, B. B.
registered with the Board Ganguly Street, Kolkata-700012, West Bengal

ipmeenasureka@gmail.com
10. [Address and e-mail to be used for correspondence|Central Plaza, 6th Floor, Room No. H, 41, B. B.

with the liquidator Ganguly Street, Kolkata-700012, West Bengal
cirp.brmpl@gmail.com
11. |Last date for submission of claims 12/11/2023

Notice is hereby given that the National Company Law Tribunal, Guwahati Bench has ordered the
commencement of liquidation of Brahmaputra Rolling Mills Private Limited on 13th October 2023.
The stakeholders of Brahmaputra Rolling Mills Private Limited are hereby called upon to submit their
claims with proof on or before 12th November, 2023, to the liquidator at the address mentioned against
item No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.
Sd/
Meena Surekq
Liquidator of Brahmaputra Rolling Mills Private Limited
Date : 16/10/2023 Regn. No.: IBBI/IPA-001/IP-P01422/2018-2019/12163
Place : Kolkata AFA Valid upto 13.12.2023




Toife® Adimeere Sefefe

ST 0 A 0 3> VIfE Y28¢ @ 0 Y4 WA 03¢ O A 783 O AT Ya¥ O F#7 1 5,00 5a) *

B o SRS —
ePs e Vaw
(el PR wre By g W ) (o e wfpe) e 10
vt Cefon Tty 20y WSe vnitrane warew ety

| = ! »™e Fro=y3 » Ty Ty -3
et — e e ———————————e e e ——
- 7 " MmN e vr.
A e haan AL Ll Pa—
ll. ate AL Fey e o e 210 BN Te 9§
| 9 =y o fme
§--- - -
| ° I ® o om
| SONME SRR . " V27 100AS012PTCO11 354
| ¥ o -
l-. -
& v g g e e g Ay ey — . gy~ ey g an -
- ¥ "% » Y ' oy e 1 a™e
— P
» » - a " du & LYW .
- _—————— - -——— - —_———————
v e e v ) - . "~ .
sl e W ww e e

L e Y = dTNe ¥ w
- - | R 'y e i e FYNPaN 1A VYA
- ety vy $ ra apr Ml ALY P ““’_ e N1298S

e b B o K »r Tt wrw v v * — - .

el = b - ~ 1% erev s’ L&

‘ W“‘wmﬁu com

.

|

|

<>

l

|

!

| N . ' a2 al v 8 . -
l = = LCnp bempigmail com

*FrYe ate W . ® yu .
14 -y L]
b o v - e . . v . °
. Tee - 4. - "B e
. res . . o« mewl wyrm J— : - s °
e =a) - - o® - - =il e . - e
. e - : B N " e . —_—
- ' - anw -e
- . - = . o 4" ge -
. . " g ra . " Tk B .. . . - N
e . ¥ " - . . — =
- v . L .e -
.
hewem
revy (v e rice) et giraie
- ' e SR LOVP PO 8- 200012 94)
el




